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   िहदी आसान ह,ै इसका पर्योग बढ़ाइए 
 

चेतावनी:   िरज़वर् बैंक द्वारा ई-मेल, डाक, एसएमएस या फोन कॉल के जिरए िकसी की भी व् यिक्तगत जानकारी जैसे बैंक के खाते का ब् यौरा, पासवडर् आिद  
          नहीं मांगी जाती है।  यह धन रखने या देने का ूः ताव भी नहीं करता है। ऐसे ूः तावों का िकसी भी तरीके से जवाब मत दीिजए। 
Caution: RBI never sends mails, SMSs or makes calls asking for personal information like bank account details, passwords , 
         etc. It never  keeps or offers funds to anyone. Please do not respond in any manner to such offers. 

 

RBI/2013-14/382         
RPCD.CO.RRB.BC.No. 60 /03.05.33/2013-14    November 26, 2013 
    
The Chairman 
All Regional Rural Banks                                                                                          
 
Dear Sir/Madam, 
 
Imposition of Minimum Capital Adequacy Measure of 9% for RRBs 
 
The risk weighted assets ratio system as the basis of assessment of Capital Adequacy which takes 
into account the element of risk in the various types of assets in the Balance Sheet as well as off 
Balance-sheet exposures was made applicable to banks in India with a view to strengthening their 
capital base. 
 
2. Capital Adequacy norms were advised to RRBs vide our circular RPCD.CO.RRB.BC.44 
/05.03.095/2007-08 dated December 28, 2007.  RRBs were required to disclose CRAR as ‘Notes on 
Accounts’ to their Balance Sheets. It was also advised that the desired level of CRAR norms would 
be communicated in due course.  
 
3. Consequent to the consolidation of RRBs by amalgamation and recapitalization of weak RRBs, it 
has been decided to prescribe a minimum CRAR for RRBs. All RRBs are, therefore, advised to 
achieve and maintain a minimum CRAR of 9% on an ongoing basis with effect from March 31, 2014.  
 
4. The other contents of our circular dated December 28, 2007 remain unchanged. 
 
5. Please acknowledge receipt to our Regional Offices concerned. 
 
 
Yours faithfully 
 
 
(A. Udgata) 
Principal Chief General Manager 
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